INVITING APPLICATIONS FOR FILLING UP THE POST OF CHAIRPERSON IN THE
COMPETITION COMMISSION OF INDIA.

Applications are invited from Indian Nationals in the prescribed format given in
Annexure-| for the post of Chairperson in the Competition Commission of India (CClI).

2. The selected candidate will be required to serve at the Headquarter of CCI, which

is currently located in Delhi.

3. As per Section 8(2) of the Competition Act, 2002, the Chairperson shall be a
person of ability, integrity and standing and who has special knowledge of, and such
professional experience of not less than fifteen years in international trade, economics,
business, commerce, law finance, accountancy, management, industry, public affairs or
competition matters, including competition law and policy, which in the opinion of the

Central Government, may be useful to the Commission.

4. The Chairperson shall be paid a consolidated monthly salary of Rupees four lakh

fifty thousand only. He shall not be entitled to house and car.

5. The Chairperson shall hold office for a term of 5 years from the date of joining the
post or till the age of 65 years, whichever is earlier.

6. Applications in the prescribed format given in Annexure-l and duly completed,
should reach Shri Harsha N. Hedaoo, Under Secretary to the Government of India,
Ministry of Corporate Affairs, Room No. 520, ‘A’ Wing, 5" Floor, Shastri Bhawan, Dr.
Rajendra Prasad Road, New Delhi-110001 By 09.03.2023 (5.30 PM). The candidates
who had applied earlier in response to the previous advertisement/vacancy circular dated

26" July, 2022 inviting applications for the post of Chairperson need not apply.

7. Incomplete applications or applications received after the due date shall not be

accepted.



Annexure- |

APPLICATION FORM FOR THE POST OF CHAIRPERSON IN THE COMPETITION

COMMISSION OF INDIA

Latest passport
size photograph

1. Name (IN BLOCK LETTERS)

2. Father's/Mother's Name

3. Date of Birth (Proof to be attached)

4, (@ Postal Address for Correspondence (with

Pin Code)
(i) Phone Number
(iii) E-mail ID
(iv) Fax

5. Nationality
(only Indian nationals need apply)

6. Educational Qualifications (self-attested copies to
be attached)

7. Service/ Cadre/ Batch
(In case of Government Employee)

8. Present Posting/ Occupation/ Profession with
pay scale and basic pay.

9. Details of previous postings/employment
(including period) and nature of activities
performed.

10. Field of expertise as per prescribed eligibility
criteria of the post and the number of years of
experience thereon.

11. Any other special qualification; or special

achievements; or participation in important
committees/working groups etc; or Foreign




assignments/training; or publication to the
applicant's credit; or National/International
recognition received, if any.

12.

In case of applicants, other than serving
government servants, testimonials from two
referees in responsible position (Not being
relatives) including their address, contact
numbers and e-mail ID, should be attached.

Undertaking

It is certified that the information furnished above is correct and that in the event of my

selection, | shall resign/seek retirement, if already in any employment including government
service, before my appointment as Chairperson, Competition Commission of India.

Place:-

Date:-

(Signature with Date)

Name:

Instructions:

1.

In case of serving government servants, certificates as in Appendix — “A”, issued by
cadre controlling/competent authority are to be submitted along with the Application
Form.

Applications of serving government servants including PSUs/autonomous
organisations should be sent through proper channel. However, advance copy may
be sent to the addressee at the address mentioned in para 6 of this circular.

The applicants may attach additional sheets in respect of any information where it is
not possible to indicate the same in the relevant column.

The selected applicant may have to appear for Medical Examination, in case so
required by the Central Government.

Incomplete applications or applications received after the due date are liable to be
rejected.

The selected applicant will be expected to join the post within one month of the issue
of offer of appointment.



Appendix — “A”

Additional certificates for Government employees to be furnished by the Cadre Controlling
Authority/ Competent authority.

(i)

(i)
(iif)

(iv)

Place:

Date:

There are no vigilance, disciplinary or criminal proceedings pending/contemplated
against Sh./Smt. .

His/ Her integrity is certified.

Duly authenticated copies of ACRs/APAR dossier of the applicant for the last five years
are enclosed.

List of major/minor penalties, if any, imposed on the applicant during the last ten
years/No penalty certificate is attached.

(Signature with Date)

Name:

List of enclosures:

1.

2.



YR ufaequf SmanT & sreaes & ug ¥ de T 9u=

19 (¥ 3&RI H)

O T A1H/A1d T A4

S TafY (T Ha @)

() U9 HAER & oY T Ul (U P Aled)
(i) SRYUTY H=AT

(iii) 3-A 3MSa!

(iv) g

<$HId YR AR B 3Mde FR Ihd 8)

6. | eI argar (aanediferd ufadt Tery &)

7. | QaUFsyS

RGRY FHIART & AT H)

8. |adum ddy/Pr/madd & Iy aaTHA 3R
Td aad

9. | gd aHl/ AR &1 faaron (3afy gfed) ik

foh T ST 38 &1l &t Uil

10. | Og & fore fafed Ul o AR foRissrar &1 &=
3R IH 3YT & I B! T=

11. | Dz 3 O argar; a1 o=y Iuatsy; a1
Agayul Ififadl; e/t gl sife # yrfierT;
Syar fagsht fAifaaaufRiemr, siuar weRH;
3YaT P/ SR A=y, IS B

12. | SY 3M1des WHRI Ja1 H el g, ITb AHd A
TR fRufa o 3 ugamsarstt (S Reder 9
B)) & AT 3R 3T Udl, GRHTY T-T 9T 5.9
et Yad foar sma|

HwINE

qq--UA

g YHIIG b ST § for STRIad g1 Uet § SR TR 984 81 &1 <=0 § HRdIg Ufaeef ST &
3 & FY H T Yo T gd H WBHR! TaT Gigd TadH SRR A1 Hadrd o G U= ¢ ¢m 4

REIEEINESESUI

RY:
feAi®:



gz

gz

[t fgd gHIER)

TR BRI YSHIRAT & A T Tl FeAdm/ el ISR §RI1 auP-<&” T ARI
THIUGS 3(TdGH UUF & 1Y Gdd BT gRTl |

graoi—e &7 IUhHI/ I TR Ifed TRBRT BRI & e IfId A1eqH J Wl od |
gTdifp, 31 Ufd 39 IR & TR 6 # IR Ud TR Urcdpai ol Hoit off bt g |

3{TdG e fodt i e & forg, forad dag oy o I A1 YYd A 81, faRed errel derd
CRESEL A

gﬁﬁﬁwﬁraﬁmwﬁ%ﬁwﬁﬁmﬁmm,ﬁWWWﬁﬁ&ﬁ&ﬂﬁm
|

31eY T a1t AT S fAfd o §Te Ured $ide Ul IR faaR g foban e
T HTded B Yo TRaTd SR} 81 & U g o HiaR HRITg0 H=1 g1l |




SIATP “PH”
Tt fra=res) e Uit gRT feu SR arer sty swanyal & fore sifafvad uwmor-
UE|

OBEIELG! & foeg P13 Tdbd], TS a1 SRS
yfshan <ifea/ fardia T2 21

(i) ITH! TAFT THIOET B

(iii) g@agﬁﬁ%ﬁuﬁaﬁ%qﬁm/mwmmﬁ%amﬁmﬁmm
Tau gl

(iv) T=/MT MR ) G, i B8 8, S 3mdee R fUsd 10 a8t & GRM Rifud
febq TQ gl eplS TMfRT 6T o |

(afy afed sxaer)

B aeas g’%
5



	Appendix – “A”
	Place:
	Date:
	List of enclosures:
	1.
	2.
	3.
	4.
	5.

